18945 Written SRAVANA 20, 18890 (SAKA) Written 8
Answers Answers 8946
British India Corporation Limited, (c) There are no directors on the
Kanpur Board representating President of

9035, Shri Baburao Patel: Will the
Minister of Industrial Development
and Company Affairs be pleased to
slate:

(a) the names of the six top share-
holders and the percentage of their
holdings in the British India Corpora-
tion Ltd., Kanpur;

(b) the names of the nominees of
the Government of India or the Presi-
dent of India from among these six
top shareholders;

(¢) the dates of the appointment of
one or more of these six top share-
holders to the Corporation by the
Government of India and the capacity
in which they are appointed;

(d) the feecs and emoluments and
allowances given to the Directors of
the Corporation during & year; and

(e) the amount of profit made by
the Corporation for three years prior
to 1964 and for three years after 1964

The Minister of Industrial Develop-
ment and Company Affairs (Shri F.
A. Ahmad):

Names of % of Share-
Sharcholders holders
(a) 1. The Piesident of India . 22-219%

2. The Life Insuranze Cor-

poration of India . 16-67%
3. Punjab Mational Bank
Limited . . 11-50%
4. M/s. Darenport & Co.
Pvt. L. 4°95%

5. Ta: Uhited Bank of India 4-409%

6. The Oriental Bank of

Comunerce Ltd. 1-63%

(b) 22.221 per cent in the equity
shares of the company are held in
the name of the President of India.

India as such, but changes made
among directors from time to time
are approved by the Central Govern-
ment. The Board of Directors of the
Company as at present constituted is
as follows:—

sl Name Appointed
No, director on
1. Shri Sri Prakasa—Chairman 8-6-"63
2. Shri A, K. Roy—Vice-
Chairman 27-8-'66
3. Shri B. P, Bajoria
Managing Director 1-11-'62
4. Shri K. M. Wilcox .
Deputy Mansging Director  1-5-"64
5. Shri Y. S. Tayal . .
Deputy Managing Director 29-6-"66
6. Shri B. L. Bajoria 24-9-"66
7. Shri K. N. Mukherje: . 1-11-62
8. Shri B. P. Ray . 26-4-"64
9. Raja Bajarang Bahadur
Sing of Bhadri . . 27-8-"66
(d) (i) Directors’ Fees paid
during 1966 Rs. 15,000
(ii) Managerial Re-
muneration paid
during 1966 to
Deputy Managing
Director . . Rs. 81,000
(iii) Perquisites Rs. 80,220
(iv) Retirement Bene-
fits . . .

Rs. 13,904

(e) A statement showing the profit
earned by the company, and the pro-
visions made for depreciation, develop-
ment rebate, reserve and taxation for
each of the last six years is laid on
the Table of the House. [Placed in
Library. See No. LT-1438|67).

el w fmfw
9036 St W AT wWW
w1 wtatfre feere aar aaary wd
Lo el il Sk soli
(%) wr FoFR w1 fawe Q¥
gwe w1 i <% w1 o w7 @
qiw g o0 & wiew 7 § afe &
firgrr S¥ &T %; Wl






